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1. ADDITIONAL AFFIDAVIT ON BEHALF OF THE SPECIAL

SECRETARY, MEDICAL HEALTH AND FAMILY
WELFARE, GOVERNMENT OF UTTAR PRADESH, IN
COMPLIANCE OF ORDER DATED 07.10.2025 PASSED BY

HON'BLE NATIONAL GREEN TRIBUNAL

2./ COPIES OF PHOTOGRAPHS OF HEALTH CAMPS

ORGANIZED IN THE THREE DISTRICTS ARE ANNEXED

HEREWITH AND MARKED AS ANNEXURE-1

3] A COPY OF BANNER BEING UTILIZED FOR

AWARENESS IS ANNEXED HEREWITH AND MARKED

AS ANNEXURE-2

4./ A COPY OF LETTER DATED 18.09.2025 IS ANNEXED

HEREWITH AND MARKED AS ANNEXURE-3

THROUGH COUNSEL

BHANWAR PAL SINGH JADON

STANDING COUNSEL FOR THE STATE OF U.P.
EMAIL-bhanwar(09jadon@gmail.com

PHONE NO.-6375115224

Date: 06.11.2025
Place: NOIDA
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DATED 07.10.2025 PASSED BY HON'BLE NATIONAL GREEN

TRIBUNAL

[, Dhirendra Singh Sachan, S/o Late Sh. Seva Lal Sachan, presently posted as

Special Secretary, Medical Health and Family Welfare, Government of Uttar

Pradesh, do hereby solemnly affirm and state as under:

I. That I, the Deponent in the above captioned matter, am fully conversant with
the facts of the case and am competent and authorized to swear the present

affidavit.

b2

That I state that the contents of this affidavit have been drafted by my
counsel on my instructions, and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.
BACKGROUND OF THE MATTER

3. The Hon’ble Tribunal, in these Original Applications. is examining issues
relating to chromium dumps, consequent groundwater contamination, and
associated health impacts in the districts of Kanpur Nagar, Kanpur Dehat,
and Fatehpur.

4. That, the Honble Tribunal. vide its order dated 07.10.2025. was pleased to

allow the deponent to file a supplementary affidavit. The relevant portion of

the said order is reproduced herein for perusal:

“... 3. Learned Counsel for State of Uttar Pradesh and concerned State

Authorities seeks four weeks’ time to file supplementary affidavits which

prayer is allowed.
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4. List on 07.11.2025 for further hearing...”
THE REPLY IS AS FOLLOWS:

[. STATUS OF SCREENING, SAMPLING AND TESTING IN ALL

THREE DISTRICTS

5. That, it is humbly submitted that as stated in the previous affidavits,
directions have been issued by the deponent department for conducting door-
to-door visits in the affected areas of Kanpur Nagar, Kanpur Dehat and
Fatehpur districts, and for organizing health camps to facilitate blood testing
of medically suspected, symptomatic, and willing persons. Further, in
Kanpur Nagar and Fatehpur, blood sampling for heavy metal detection
through mobile vans is proposed,for which proposal is being prepared by the
CMO's to ensure arrangements for vehicles and personnel for sample
collection.

Copies of photographs of health camps organized in the three districts are
annexed herewith and marked as Annexure-1.

6. That, the status of health camps organized and persons screened from

January, 2025 to October, 2025 is as follows:

District 7(73am[_)s Organized Patients Screened
Kanpur Nagar 66 4610
~ Kanpur Dehat 59 2422
Fatehpur | 53 1383
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7. That, it i1s submitted that the §99 samples collected from the three districts
till 31.10.2025 for heavy metal testing had been sent to Dr. Ram Manohar
Lohia Institute of Medical Sciences (RMLIMS), Lucknow. It is further
submitted that RMLIMS is a national-level institution equipped with
adequate resources and technical expertise to conduct heavy metal toxicity
testing. The residents of the affected areas are not required to travel or bear
any expense for such testing, and the reports are generally issued within five
to ten days as per the standard procedure.

8. That, the details of blood/serum testing for heavy metals carried out from

January, 2020 till October, 2025 are as under:

District Patients Persons with Persons with
Tested for Chromium Above Mercury Above
Heavy Metals Standard Standard Level
Level(0.05-1.4 (<20 pg/litre)
ng/litre)
Kanpur Nagar 514 492 12
Kanpur Dehat 214 157 0
Fatehpur 171 147 4
I

II. AWARENESS AND OUTREACH MEASURES

9. That, it is submitted that since screening, sampling, testing, and treatment are
voluntary processes dependent on individual consent, awareness activities

are being conducted in the affected areas prior to organizing health camps to

encourage residents to undergo medical examination and testing. Public

announcements through mikes and drums are made to inform people about
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the diseases and symptoms associated with heavy metal exposure.
Additionally, banners and public address systems are being used during OPD
hours in nearby hospitals to disseminate information regarding the adverse
health impacts of heavy metals. Furthermore, during door-to-door surveys,
the health teams are also sensitizing and educating residents about heavy
metal poisoning.

A copy of banner being utilized for awareness is annexed herewith and

marked as Annexure-2.

III. REGARDING CHELATION THERAPY

10.That, it is humbly submitted that residing in chromium-contaminated
areas may cause chromium toxicity, which gradually subsides/reduces
upon removal of the contaminant source. Facilities for chelation therapy
are available in hospitals at all three districts; however, such therapy i1s
prescribed only in symptomatic cases, based on the assessment of the
treating medical officer. There are no fixed or uniform standards for
administering chelation therapy, and it is provided strictly as per the

symptoms observed.

IV. REGARDING COORDINATION WITH AIIMS, NEW DELHI

I1.That. as per the directions of the Hon’ble Tribunal dated 01.07.2025. the
Director, All India Institute of Medical Sciences (AIIMS), New Delhi, has

been directed to develop a Standard Operating Procedure (SOP) for

=
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addressing issues related to heavy metal contamination and its associated
health impacts. In compliance thereof, the deponent, vide Letter No.
2132/Five-7-2025 dated 18.09.2025, has directed the Chief Medical Officers
of all three concerned districts to extend full cooperation and necessary
assistance to the AIIMS team.

A copy of letter dated 18.09.2025 is annexed herewith and marked as
Annexure-3.

12.That, it is further submitted that a team from AIIMS is presently visiting the
respective districts for the said purpose. The team conducted a field visit in
District Kanpur Nagar on 29.10.2025, followed by a meeting held on
30.10.2025 in the same district.

[3.1t is humbly submitted that the deponent department shall ensure strict
adherence to and implementation of the SOP as and when finalized by
the Director, AIIMS, New Delhi.

14.Hence, this Additional affidavit is respectfully submitted for kind perusal of
this Hon'ble Tribunal.

15.That everything stated above is true and correct to my knowledge, derived

from official records, and nothing material has been concealed therefrom.

DE/QPONENT
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VERIFICATION

Verified at Lucknow on this 06 day of November, 2025, that the

contents of the above affidavit from paragraphs | to 15 are true and correct to

the best of my knowledge and belief. No part of it is false and nothing material

DE&%NENT

has been concealed therefrom.
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4715  ANNEXURE-1
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. gHarg &A@ 07.10.2025
- - 2132 /UE—7—2025
R Rig qus,
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HEIRY, .
JfFeT Td @Ry Haw,
IR WY AETS | '
fFarfrean srpm—7 TS Reie | g Ry, 2025
fRgg— mo g e afexo, 7% Reen ¥ AR 3foto AT—985 / 2019(ATST  H0—568 /
2024) In Re: Water Pollution by Tanneries at Jajmau Kanpur Uttar Pradesh With Original Application
No.986/2019 Tn Re: Water Poliution at Rania Kanpur Dehat & Rakhi Mandi Kanpur Nagar Uttar Pradesh
With Original Application No-528/2023 News report published in Dainik Jagran dated 14.08.2023
"highlights a growing concern regarding industrial pollution in the Godhrauli village with Original
Application N0.934/2024 Rajat Verma versus Member Secretary, Uttar Pradesh Pollution Control Board
& Ors." & H= H |

HEISY,
SwieE fawas w0 e wRa aftws, T8 fraefl 3 TR ailogo TEH—985 /2019 (IET
To—568 / 2024) ¥ GIRG AL fATH 01.07.2025(%fT A=) DT AT Fq=d TEV B |
2— mm%%momgﬁam,ﬂé%&ﬁﬁmﬁaaﬁwo HRe1—985 / 2019
(317_5;? 0—568 / 2024) In Re: Water Pollution by Tanneries at Jajmau Kanpur Uttar Pradesh With Original
Application No.986/2019 In Re: Water Pollution at Rania Kanpur Dehat & Rakhi Mandi Kanpur Nagar Uttar
Pradesh With Original Application No-528/2023 News report published in Dainik Jagran dated 14.08.2023
"highlights a growing concern regarding industrial pollution in the Godhrauli village with Original Applic.ation
N0.934/2024 Rajat Verma versus Member Secretary. Uttar Pradesh Pollution Control Board & Ors." # =0
?TE;‘THEﬁaaﬁaﬂmmﬁﬁmommozsﬁmﬁamﬁmmmﬁz—
" .11 Having regard 1o the seriousness of the issue involved in the matter and considering the fact
that a large number of persons are affected/likely to be affected on account of presence of heavy metals
swuch a chromium, mercurv ete. and also taking note of the fact that effective steps to render medical
assistance have not been pointed out, we are of the opinion that to find out the correct position and to
ascertain the kind of treatment which is to be extended to the affected persons and for ecnsuring proper
medical assistance to then, it is necessary to implead the following as respondent:-

Respondent :Director of All India Institute of Medical Sciences (AIIMS), Ansari Nagar, New
Delhi. 110029.
12. Let notice be issued to the above newly added respondent.
13. 1t will be open to the newly added respondent to dovenload all the reports and proceedings of the
Tribunal to understand the gravity of the situation. It will also be open 1o the newly added respondent to
send a team of experts in the affected areas noted above to find ouf the gravity of the situation, exient to
which residents of those areas are suffering on account of presence of mercury, chromium and other
heavy metals in their blood sample and nature of effective reatment which can be extended o them
. Newely added respondent is pernitted to file a comprehensive report in this regard within eight weeks. -
14. List on 07.10.2025.
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